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The House rea sembled after lunch
x; two minutes past two of the clock,
Mr. Deputy Cha rman in the Chair.
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Conditions
SUPPLEMENTARY DEMANDS FOR
GRANTs (GENERAL) 1981-82

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA). &r, I beg to lay
on the Table a statement (in English and
Hindi) showing the Supplementary Demands
for Grants (General) for the year 1981-82
(December, 1981).

SUPPLEMENTARY DEMANDS FOR
GRANTS FOR EXPENDITURE OF
Tins GOVERNMENT OF ASSAM
1FOR THE YEAR 1981-22

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SAWAI
SINGH SISODIA): Sir, I beg to lay on the
Table a statement (in English and Hindi)
showing the Supplementary Demands for
Grants for Expenditure of the Government of

¢ Assam for the year 1981-82.

MR. DEPUTY CHAIRMAN: 'We
will now continue with the Calling
Attention. i

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC
IMPORTANCE
Reported Acut, Drought conditions in
Rajasthan an/i some other parts of the
country—contd.

DR. M.M.S. SIDDHU (Uttar Pradesh) :
While appreciating the assistance given by the
Central Government to ameliorate the
conditions of the drought and famine affected
areas, may I ask a simple question to the hon.
Minister? Is it enough? Does it satisfy the
people? Take the example of Rajasthan. Since
the formation of Rajasthan, Rs. 700 crores
have been spent on providing relief to famine-
hit people in that State. May 1 have the
attention of the House?

MR. DEPUTY CHAIRMAN: Order, order.
Now, you please go on.

DR. M.M.S. SIDDHU: Since the year
1967-68 to the year 1980-81, out of these 16

years, only for three years the State of
Rajasthan has been free
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[Dr. M. M. S. Siddnu] of drought or of
flood. For nine years almost the-entire.
State was hit" by drought. In another
three years half the area of the State was
prone to drought. This is the state of
affairs. 1 would say that barring three
yean this State has been under perennial
attack of drought. Therefore, the
assistance which . has been given to the
State is not enough. It is because, Sir,
drought has been affecting this State year
after year and these temporary measures
and even the tHtttfcures which have been
taken, that is, the ' Drought-Prone Am.
"Ogrammes*'and other development
programmes, have aottiM fHe desired
impact and the. resultant effect is not felt
which these programmes were meant to
create. Sir, Rajasthan i* one State which
is depending, as far as surface water is
concerned, on the other States. It was in
that State where the big canal, the
Rajasthan canal, was conceived. It was
conceived much earlier and it was ex-
p*cted to be completed In the year 1965:..
But still it remains to,,i>e completed. Sir,
it is a matter of concern to all of us that
this canal, whose construction was
conceived earlier, SWfemafts to be
completed In i cttj&'&r, Shri S. K. Patil,
the then Minister of Irrigation and Power,
had declared that the first phase of the
canal would be over in" 1962 and the
second stage would be over in 1965. But
still it is not yet complete and,

ording to the latest information which
-was given in the kok Sabha, we have to
wait till 1985+86 and even .then,;
Sir,'whether ft will materialise ,! not, I do
not know. Therefore, SfcrCli would- like
to state that 1fce rflSta way in which we
can, counteract the effects of drought is to
provide water, especially surface water.
With regard to Rajasthan's share of water,
the." honourable Minister has been ve'ry
much pleased to state that during the
period Q* famine, to «ave the crops, he
has been able to persuade the States of
Haryana and Punjab to

te more water. But the State of
Rajasthan is still having the < <S>ftV
SfiJKt *ttiat it "is*-not getting ad&fn&e
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share oi water, jn a Stat, like Rajas
than, Sir;- Where there i; no surface
water available, unless and until the
groundwater s made available
through the Rajasthan Canal and un
less: and until this canal is completed
quickly, drought and famine condi-
will to 'continue to hit people
yeaf>after year. TO*
MR. DEPUTY CHAIRMAN: Yes,tha"
wilido.
DR. M.M.S. SIPDHU: One or two points
rndre, Sir. I would like to know from the
honourable Minister what steps he. is going
to take so that such drought and famine
conditions do not affect that State and what
measures he proposes to take to tackle this
problem, a*part from giving mere
assistance to the people. On,, more point,
Sir, and 1 h»V<
done I come to the question of water
supply 4o the village?. The honourable
Member, Shri Mirdha. . has brought
to the notice of the' House the posi
tion df the State with regard to water
supply,®-: iiy.-; the rural  areas.
The way in which water is supplied to the
villages and the pwe”at' which the schemes
are'being implemented indicate that it will
take a very long time to complete these
schemes and year after year drought wilt,
hit tha people of Rajasthan and will create
greater hardships to the people. Therefore,
Sir, T would like to ask him whether the
Planning Commission or his -Ministry, -in
conjunction with the Finance Ministry
would be able to treat Rajasthan as a
special case, taking'into account its
geographical condition, the arid zones that
are there, and its position of having ro
water. ,0 surface water resources like rivers
as the other States, etc. I am "asking this
question because the honourable Minister
has said that as far as the"Famine Code "
and drought telle* anflrJSthar- thd»gs are
concerned, they cannot make an exception
in the case of Rajasthan. May I request him
to treat this State on a special basis as far as
the Plan is concerned? And will he eonsfder
Central assistance or' Central iniple-
m$foacfoh*6r°'«fe programme jo that
tierfO grf] nl afif/miAjrf") ,iu<\<i itt
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water is made av ihible to the district.

RAO BIRENDRA SINGH: Most of the
points I have already replied to. I have
given the fi uies regarding the provision of
funds for drinking water supply to Rajasth;
1. They are allocated on the basis d problem
villages, and all these fact rs are taken into
account while alio utlng funds for ac-
celerated water : ipply schemes. I have
never said, Sir, that the relief given to
Rajasthan is enough. I have always
maintained that it is impossible for any
Government to give full compensation for
the damage that “people suffer on account
of natural disasters. All the 1 say is that this
Government is dc nfl its best during the last
two years Since this Government took over,
1 lot of assistance has been given to
Rajasthan. I have already given tr »
amounts under various heads. R; iasthan
canal would be completed—is first stage—
by March, 1983. But the commond area
development wil take some more time.

AN HON. MEMBER: How many
years more?

RAO BIRENDR \ SINGH: It is now
proposed to be :o:mnpleted by 1986. We
would need t sum of Rs. 256 crores for
the ¢ mmand area development alone, die
second stage is proposed to be completed
by 1986. But there also 1 le command
area development will take about ten
years from now onwar Is. For that also a
-urn of Rs. 330 crores is. needed.

st wreet wga fEwm (s
TRA) T ET ;A AF IU g
TIFM

v ez feg ¢ TEARE 4 S |
| [ T " is
also Knowi tB the non. Members that the
wec k on this canal was in. fact speeded up
after 1974. The. hon. Member t; kod about
some assurances having been given in /907
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But very little progress was made till
1974. After that the work was speeded up
and we hope that .

DR. M.M.S. SIDDHU: I made re-
ference to the statement of the
honourable Mr. S. K. Patil on March 28,
1958.

RAO BIRENDRA SINGH: Yea. But
the fact remains that the work was taken
up in hand in all seriousness after 1974,
and within these six years Stage I is
almost complete and work on Stage 1I is
progressing. I have now given the target
dates. We have always been trying to see
that Rajas-than gets its due share of
water, But the problem remains . |,

SHRI LADLI MOHAN NIG AM: Sir,
on a point of order.

RAO BIRENDRA SINGH: Last year
also and this year, too, we impressed

T iy fag ¢ W A
Fifar wdm wwma g g oo

=t aarfra arnfee (wgoe):
At FAA St wAE WA oo

gwdta wd fawmr # wwe wE
(vt darem ®wQ) cgw @ weE

miom #
upon the Punjab Government that it was
absolutely imperative that Rajashan go its
share of water. But till such time as the
command area development takes place
and full use of water is made, the share
lhat comes to Rajasthan cannot be given.

drqatfna armdEer: sima,
W oEATERE WEATT W oAga widd
TR arawifarar #1 &9 g of
g ) A WA S 7 ooy faane
fer & wad ot = o
TR AT § ) IR amwm g
& Tromar & 9 werer &7 feafa
ggw1 farewt Bfae sown fea
a1 @ B v EfE d O amn @
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RAO BIRENDRA SINOH: Sir, the hon. Member
knows that the Drought Prone Areas Programme
has been continuing from many years and a? he has
already said himself, not only districts but even
blocks have been identified. There are eleven
districts of Rajasthan alone in.the Desett De-
velopment Areas Programme. There are two
programmes particularly benefiting the dry areas,
the Desert Areas and the Drought Prone Areas, that
is the Drought Prone Areas Programme. That
covers 13 States and in 13 States there are 75
districts and 557 blocks. Similarly in the Desert
Development Programme 21 districts have been
identified in five States and each one of the blocks
under each one of these two programmes gets an
assistance, a special assistance of about Rs.
15.1akhs per year. Rupees seven and a half lakhs is
provided by the Centre and another rupees seven
and a half lakhs by the States. It is on a matching
basis for some time. And, all these schemes have
provision of water supply, for storagt of water, for
afforestation measures; they are all taken up under
this programme, and also special afforestry
programmes for dry areas. Therefore, I hope the
hon. Member would
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[Rao Birendra Singh]

(feel satisfied with the wvarious pro-
grammes that are already in hand
sponsored by the Government of India.
Apart from that, the accelerated rural
water supply scheme, as I have already
said, is receiving due attention at the
hands of the Government of India, and
very large amounts of money are provided
for providing drinking water to these
problem villages that have already been
identified long age, and from year to year
we try to see that within a certain period,
just like rural roads programme, this
drinking water supply programme should
be completed. I hope with the extension in
our irrigation which is going on a very
fast rate in India, probably India is at the
top of the world in the matter of
expansion of irrigation, 2.8 million
hectares of additional land is covered by
irrigation under our Sixth Five-Year Plan,
that really will be the solution to this
recurring problem.

ot s armdmee 1 s,
o apé § awgar § f5 cwfan
I TAFL A ATTATEAWA , . - (SRqETH)
T TaE qrdT Al #@ § 1 am
7@ @ ¥ 1 sar af feqdsw
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TR & .

st grawmfe @ gz aar faar )
arexrfas 3 aar faar 2

SHRI HARKISHAN SINGH SUR-
JEET (Punjab): Mr. Deputy Chairman,
Sir, I want only to draw the attention of
the Minister that Rajas-han is in a
different category because onsecutively
since three years it is letting adversely
affected due to rought and the conditions
are much /orse. I have been there last
week nd I have seen that for Rs. 5 or s.
10 cattle are being sold. Fodder' is ot
available even for one rupee per g. which
used to be sold earlier at s. 10 fter
quintal.

[ RAJYA SABHA ]
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I would like the hcM. Minister to se.
whether some' arrangement can be made,
because cattle wealth i| very important
so- far as Rajasthan is concerned. That is
their property. So, I would draw the
attention of the hon. Minister to this fact
and he should see that some immediate
arrangements ar, made to provide fodder
so that cattle wealth of Rajasthan can be
savedj apart from whatever co-operation
they can get from the State.

My second point is, a; the Minister
has said rightly, the central issue a
far as Rajasthan is concerned is- watt's,
whether it is drinking water or watei
for irrigation. If this problem of
shortage of water is solved, then not
only Rajasthan, but the whole coun
try js going to benefit. Sir, they hav<
very fertile land but it cannot be made
use of without proper availability (§
water. There i no wuse blaming
Haryana or Punjab unnecessarily.
Lot of water is just flowing out to
Pakistan and we have not been able
to utilise it because Rajas-
than canal has not been completed. I
would like to know from the Minister
whether some other measure could b,
taken in co-operation With the State
Government by which this canal can be
completed earlier because it is a key
canal. Unless this is done. you cannot
solve that problem because every next
year this problem oi drought is occurring
there. So_ unless these measures are
taken, you cannot save the situation in
Rajasthan.

So far as provision of food for work is
concerned, I feel it is very important and
the Government should take these things
into consideration.

MR. DEPUTY CHAIRMAN.- I think
you have replied to all th, questi"

RAO BIRENDRA SINGH; Sir, the
targets set for completion of Rajasthan
canal in both the stages have ujready
been stated by me and that was aft full
consultation with he Stat, Government
that the Planning Commission agreed to
these target dates for completion of the
canal i, Rajasthan. I know, lot of water is
flowing still outside India and I would
agre. with the hon. Member that if
possible we
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should try to con )lct, thi; Rajasthan canal at the
eaiik t. But I am not in , pisitioa to say a§ to ho,,
much additional money can b,. provided by the

State Governmen within its plans for irrigation.
Irrig; tion already has received a very bit share
in the Sixth Fiv, Year Plan's development
allocation. It is near, 12-1/2 thousand
crores °'f rupees, and agriculture and irrigation
both i jver nearly 25 per ceMt of the total
outlays of the Sixth Five Year Plan.  So, it- is
not correct to say that irrigation is not receiving
enough attention.  But there are constraints,
financial -onstraint, 'naturally. We are sending
-his team on 15th to RajasthaVi; there will be
people from - Animal Husband , Department
associated with it ai d we shall see how much
fodder nee 1, to be rushed but w, hav, been pr
>viding assistance fos fodder, subsidie; of
variou, kAidy in Rajasthan. I ha -e already
said  that w, are deeply oncerned with
the cattle wealth of  iajasthan and its pre-

servation and co servaticli.
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AWAAE 8 FUT F I a4T WG
AR AATYE TR, Iq Al
G¢ ot TE wNd adf @1 e &
ol AT T AT owa D€ wE @
a4t fand & fag faodr 7 goang
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fear & f& wafwwar & w97
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fareft Trorrar 78 faar qidY 2 fom 2
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aawT A A feafa 1 qEa
FEAT 4T |

RAO BIRENDRA SINGH: This Galling
Attention Motion, a$ you would see, relates to
drought conditions in Rajasthan and other
parts of the country. The hon. Member has
raised some general questions. According to
my information, the conditions in Bihar are
normal. There hag been a marginal deficiency
in a few districts in Bihar, according to the
Metereolo-gical Office in nine districts and
according to the Bihar Government in 12
district*. Th, Bihar Government has not sent
us any memorandum asking fo, relief. To b,
ab], to answer questiona on this Calling
Attention Motion in this House, we sent them
a telex message o, the 2nd of [December, and
in reply to ou, telex, the Bihar Government
has sent tiy some information saying that part,
of Bihar, i.e. 12 districts, are drought
affected.

But Bihar has a margin money ol Rs. 13.80
crores at it; disposal and even if there are
some conditions requiring relief on account
of drought, Biha, Government is able to meet
the expenditure out of this margin money.
Bihar certainly suffered from floods. The
damage was substantial. They have sent us a
memorandum asking for some relief on
account of floods and w, shall be sending a
team to Bihar to assess the damage.

MR. DEPUTY CHAIRMAN; Thank jou.
Now we go to Special Mention. Shri
Goptlsamy.



